BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

C.P. (1.B) No. 35/9/NCLT/AHM/2017

Coram: | Present: Hon’ble Mr. BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 13.07.2017

Name of the Company: Beeta Kone Tools
| Vs |
GEI Industrial Systems Ltd.

~ Section of the Companies Act:  Section 9 of the InselvenCy and___Bankrupcy

Code

S.NO. NAME (CAPITAL LETTERS) . DESI@NATIQN ___ REPRESENTATION SIGNATURE

1.

ORDER
None present for Operational Cred1terf Apphcant None present for Respondent

In view of final hearlng took place in CP (IB) 36,’2017 gch relate to the same
Respondent eompany order 1s postponed to 20.07.2017. 7

Llst the matter for orders on 20.07.2017.

A
[KKI RAVEENDRA BABU

. _ MEMBER JUDICIAL
Dated this the 13th day of July, 2017. |



